CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

Original Application No. 1031 of 2000

Jabalpur, this the 28th day of November, 2003
Hon'ble Mr. G. Shanthappa, Judicial Member

1. Ra jaram Mishra,
(Ex-Goods Guard),
Central Railuay, R/o Gayatri
Nagar, N.K.J. Road, Near
Gayatri Mandir, Katni(M.P.)

2. Mukesh Mishra, S/o Shri
Ra jaram Mishra, aged about
32 years, R/o Gayatri Nagar,
N.K.J. Road, Near Gayatri
Mandir, Katni(mM.p.) APPLICANT

(By Advocate - None)

VERSUS

1. Union of India,

Through the General Manager,

Central Railuay, Mumbai-V.T.
2, The Divisional Railway Manager,

Jabalpur, (M,.P,) RESPONDENTS
(8y Advocate - Ku.Anjali Baner jee)

0 RDER (ORAL)
have

The case of the applicants is that they/filed this
application for a direction to the respondents to consider the
for appointment
case of the applicant/on compassionate ground i.e. applicant No.2.
The applicant had submitted his application for appointment
OR compassionate ground, the respondents did not issue any letters
calling for interview of hig representation. Since the

respondents did not communicate tg applicant regarding calling

Por the interview and also consideration for appointment on

compassionate ground.

2. Per contra the respondents have filed their reply,
the respondents have specifically stated in pPara 3 of the reply
the applicant was called for interview on 8.1.2001 (Annexure-R-1),

he was not fit fPor appointment on compassionate ground.

—%



' 2
A necessary direction given to the respondents to communicate

the result in pursuance to the intervieu letter dated B8.1.01

3. The CA is disposed of with a direction to the respondents
to 1nform the applicant in pursuance to the interview letter
dated 8,1.2001 within a period of 15 days from the date of

receipt of copy of this order. No costs.

Shanthappa )
icial Member
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